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Order
Ld. Counsel for Respondent No. 2 has placed on record a copy of

Order passed in CO.A(SB) 25/2016 dated 6" June, 2016 by the Honble

High Court of Delhi, staying the order passed by a Bench of CLB dated
26.05.2016.
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2. However, Ld. Counsel for the Petitioner stated that the order dated
6" June, 2016 was implemented before passing the stay order by the
Hon'ble High Court of Delhi.

3. Be that as it may, the hearing is deferred to 05.08.2016 at 10.30
a.m.

4.  In the meanwhile the pleadings be completed in both the petitions.
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